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(by if so, the details thereof, and
(¢) by when, it would be done?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(SHRI AJAY MAKEN). (a) to (¢) The Ministrty of Housing and Urban Poverty
Alleviation has “in principle’ decided to create a Slum Index for the country. The
objective of this index 1s to capture the improvement in identified infrastructure
of the slums. Details of this index including methodology are presently under

consideration.
Unauthorised presence in the cockpit

*508. SHRI SALIM ANSARI: Will the Minister of CIVIL AVIATION be pleased

to state:

(a)  whether Air India has grounded some commanders for misbehaving with
air hostesses, instances of which have come to the notice of Director General of
Civil Aviation (DGCA),

(b) if so, the details of such cases reported during the last two years and

the action taken against erring commanders;

(¢)  whether recently, an Air India commander allowed a senior customs official

to travel unauthorisedly in the cockpit;

(d) if so, the details thereof and whether DGCA has complained to the Ministry

of Finance regarding his unauthorised presence in the cockpit; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI K.C. VENUGOPAL): (a) and (b) Yes, Sir. Air India has grounded one
Commander who operated AI-020 on 02 March, 2013 for misbehaving with Air
Hostess. This is the only case reported in last two years. The Commander has
been placed under suspension and departmental proceeding has been initiated against
him.

(¢) to (e) Yes, Sir. Tt has been reported that a Custom Official travelled
unauthorizedly in cockpit of Air India’s flight No AI-020 on 02.03.2013, seating
behind the seat of the Commander on the side console. Ministry of Finance has

been informed of the incident.



